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CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAI BENCH, MUMBAI.

ORIGINAL APPLICATION No.797/2014.

Date of Decision: 15.01.2019.

CORAM:HON'BLE DR. BHAGWAN SAHAI, MEMBER (A) 
HON'BLE SHRI R.N. SINGH, MEMBER (J) 

Miss Manali Sunil Satvidkar, Group 'C',
Gramin Dak Sevak Branch Post Master,
Agardanda EDBO, Via Nagaon S.O. 
402 204.  Alibag H.O. Dist. (Raigad) .                   ...        Applicant

(By Advocate Shri R.B. Kadam)

VERSUS

1. The Union of India, through
 The Post Master General,
 Mumbai Region. O/o The Chief Post
 Master General, Maharashtra Circle,
 Mumbai 400 001.

2. The Director of Postal Services,
 Mumbai Region Mumbai,
 O/o The Chief Post Master General, 
 Maharashtra Circle, Mumbai 400 001.

3. The Supdt. of Post Offices,
 Raigad Division, Alibag 402 201.
 Alibag H.O. 402 201. Dist. (Raigad).

4. Smt. Ankita Shekhar Gade- SC candidate
 as a GDS BPM at Agardanda 
 (Janjira Murud).             ...       Respondents

(By Advocate Shri R.R. Shetty) 

ORDER (Oral) 
Per : Shri R.N. Singh, Member (J)

The  Applicant  who  is  stated  to  be

working  as  Gramin  Dak  Sevak/Branch  Post

Master under the respondents has approached
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this Tribunal seeking the following reliefs;

“8.1 This  Hon'ble  Tribunal  may  kindly  be

pleased  to  call  for  the  records  and  files  of  the

whole  matter  maintained  in  the  offices  of  the

respondent no.3 to appreciate propriety in issuing

fresh  notification  dated  01.04.2014  (Annex.  A-1)

issued by the SPOs Raigad Dn. Alibag.  The same

may be pleased quashed and set aside.

8.2 This  Hon'ble  Tribunal  may  kindly  be

pleased  to  direct  respondent  no.1  &  2  to  take

action on the representation of the applicant dated

22.12.2014 (Annex. A-14).

8.3 Any other and such further relief as may

deemed  fit  and  proper  by  this  Hon'ble  Tribunal

may be passed.

8.4 Cost of this OA be awarded and paid to

the applicant.”

2. Learned  counsel  for  the  applicant

submits  that  till  date  his  representation

dated  22.12.2014  (Annex.  A-14)  is  pending

consideration of the respondents.  In view

of the prayer made as above, without going

into  the  merits  of  the  claim  of  the

applicant,  the  OA  is  disposed  of  with

direction  to  the  Respondent  No.3  i.e.  the

Superintendent  of  Post  Offices,  Raigad
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district, Alibag to consider the aforesaid

pending representation of the applicant and

dispose  it  of  by  passing  a  reasoned  and

speaking order within four weeks of receipt

of certified copy of this order.

3. In view of the aforesaid terms, the OA

is disposed of.  No order as to costs.

(R.N. Singh)                 (Dr. Bhagwan Sahai)
Member (J)         Member (A)

dm.


